
 
COURT-I 

Before the Appellate Tribunal for Electricity  
(Appellate Jurisdiction)  

 
Appeal No. 310 of 2013 &  

 
IA-403 of 2013 

 
Dated : 2nd April, 2014 

Present:  Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson 
Hon’ble Mr. Rakesh Nath, Technical Member  

 
M/s. Gayatri Sugar Ltd.     .… Appellant(s)  
 Versus  
Andhra Pradesh Northern Power 
Distribution Co. & Anr.     .… Respondent(s)  
 
Counsel for the Appellant(s) : Mr. M.G. Ramachandran  
       
Counsel for the Respondent(s) :  Mr. K.V. Mohan for APERC 
    

 
ORDER 

 Post the matter for hearing on 

 

22.04.2014. 

 
   (Rakesh Nath)     (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
 
ts/js 
 


